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 oniGbeii Phe:  “Export  ०  -Expanded:::  Meta;
 “Seeel  Shéets  (Inspection)  :Amendment  Rules  ,
 2973  ;.pnblished  in.  Notification:  No.  BO.  457
 in  Gazette  of  India  dated  :the  फप  Rebruary  »
 3973  os  i

 (xxiii)  The  Export  of  Stainless  Steel  Uten-
 ‘gils  (tnspection)  Amendment  Rules,  1973
 ‘published  in  Notification  No.  5.0.  452  in
 ‘Gazette  of  India  dated  the  770  February,

 7973

 (xxiv)  The  Export  of  Electric  Cables  and
 «Conductors  (Inspection)  Amendment  Rules
 2973,  published  in  Notification  No.  S.0.  453
 -in  Garette  of  India  dated.the  r7th  )February,
 1973."

 (xxv)  The  Exports  of  Cast  Iron  Soil  Pipes
 and  Fittings  (Inspection)  Amendment  Rules,
 3973,  published  in  Notification  No.  8.  0.  454
 in  Gazette  of  India  dated  the  7th  February,
 ‘1973.

 (xxvi)  The  Export  of  Cast  Iron  Manhole
 Covers  and  Frames  (Inspection)  Amendment  .
 Rules,  19733  published  in  Notification  No
 S.O.  455  in  Gazette  of  India  dated  the  47th
 February,  7973

 (xxvii)  The  Export  of  Automobile  Spares
 Components  and  Accessories  (Quality  Control

 -and  Inspection)  Rules,  ‘1973s  published  in
 “Notification  No.  ‘8.0.  459  in  Gazatte  of  India
 ated  the  r7th  February,  1973.

 [Placed  in  Library.  See  No.  LT-4438/
 73-)

 (2)  A  copy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  Indian  ‘Motion

 Pictures  Export  Corporation  Limited,  Bombay
 Yor  the  year  २977-72  along  with  the  Audited
 Accounts  and  the  comments  of  the  Compt-

 _golter  and  Auditor  General  thereon,  under
 h-section  (i)  of  séction  6i9A  of  the  ‘Com:

 “No.  LT-4435"73,)
 ६3)  A  copy  of  the  Annual  Report  Bindi

 and  English  versions)  on  the  working  of  the
 ai  “Teede  Development  Authority,  “New  :Delhi
 fovidie  year  r972+42)alongatith:the  Atdived

 eoonbts,  (Placed.  Labrary.  फीड  Bi,  ‘“Y-
 ads  ata 440)  13F
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 e  ies  Act,  ‘1056  [Placed  in  Litra  See
 ag
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 ER,  Ss?  brs.  at  ae  tue  Al  ct
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 SHRINARENDRA  SINGH  BISHT

 Almora):  Mz,  Speaker,  Sir,.d-  beg  to
 present  of Tyeentyepinth  Repost

 the  Estimates  ;Committee  xegarding  getion
 taken  by.  Goyerament.en  the  sesommenda
 tions  contained  in  their  Hundred  and  Twenty-
 ‘ninth  ‘Report.  (Fourth  Lok.  Sabha):  on  the
 Department.  of  Atomic  Raergy-Atomic  Power.

 I  58  brs.
 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  PARLIAMENT-
 ARY  AFFAIRS  (SHRI  K.  RAGHU  RA-
 MAIAH)  With  your  permission,  Sir
 I  rise  to  announce  that  Government  Business
 in  this  House  during  the  week  commenc-
 ing  rath  March,  1973,  will  consist  of

 (7)  Consideration  of  any  item  of  Govern-
 ment  Business  carried  over  from  today’s
 order  Paper.

 @  Submission  to  the  vote  of  the  House  of
 Demands.  for  Grants  on  account  (General)
 for  ‘1973-74.

 (3)  Discussion  on  the  Resolution  seeking
 disapproval  of  the  Coal  Mines  (Taking  Over-
 of  Management)  Ordinance,  3973  and  eon-
 sideration  and  passing  of  the  Coal  Mine
 (Taking  Over  of  Management  )  Bill,  ‘1973.

 (4)  Discussion  and  voting on
 (i)  The  Supplementary:  Demands

 Grants  (Gerieral)  tor  १972-73
 fer

 i)  The  .Supplementary  Demands  fer
 Grants’  (Raft  ‘for  I973-73

 Gi).  The  Demands,  for  Grants,  Raibyreys)
 CUnterruptions)  ee

 भ्रध्यक्ष  महोदय  :  हर  दफा  याद  वि लों नता
 पिता  है महू  |...  बात  है.  हो: निकम  )बना
 हुआ हैं  उसका  कलेन  हीना  चाहियें!
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